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APPENDIX IV-A [See proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for sale of Immovable Assets under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8(6) and 9(1) of the Security Interest
(Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s)
Mr.Kailash Krishna Jamkar and Mrs. Reena Kailash Jamkar W/o.Mr Kailash
Krishna Jamkar that the below described immovable properties mortgaged/
charged to the Secured Creditor, the constructive possession of which has been
taken by the Authorised Officer of Tamilnad Mercantile Bank Limited, Andheri West
Branch, (Secured Creditor), will be sold on “As is where is”, “As is what is”, and
“Whatever there is” on 25.08.2026, for recovery of Rs. 63,40,133.51 (Rupees
Sixty Three Lakh forty Thousand One Hundred Thirty Three and Fifty One
Paisa Only) as on 30.06.2026 due to Tamilnad Mercantile Bank Limited
Andheri West Branch (Secured Creditor) with subsequent interest and
expenses. The Reserve Price will be Rs.63,36,000/-(Rupees Sixty Three Lakhs
Thirty Six Thousand only) and the earnest money deposit will be Rs.6,33,600/-
(Rupees Six Lakh Thirty Three Thousand Six hundred only).

Place of Auction : |

Tamilnad Mercantile Bank
Andheri West Branch Unit No.25,26&27, Laxmi Plaza,
Laxmi Industrial Estate, New Link Road, Andheri West, Mumbai
E-mail: mumbai andherlwest@tmbank in
Ph: 022 26366240/26366260 Mobile No.9870989198
Date and Time of Auction Sale : 25.08.2026 at 3.00 PM.
Description of property:
On equitable mortgage of residential Flat no. 405, admeasuring Carpet Area 600
Sq.ft (Built up area 660 Sq.ft.) at 4th Floor, C Wing, New Survey No. 12/9, 14, 15,
16, 17/1A, 17/1B (Old Survey No.11/9,13,14,15,16/1A,16/1B) with Building Name
known as “Versatile Valley’, Behind Mauli Lake, Village-Nilje, Dombivli east, Tal.
Kalyan, Dist.Thane-421204 standing in the name of Mr. Kailash Krishna Jamkar
& Mrs.Reena Kailash Jamkar. Boundaries: North: Chawal, Proposed Road East:
Chawal, Proposed Road South C&D Building of Same Complex West: Mauli Talao/
Nilaje Lake.

For detailed terms and conditions of the sale, please refer to the link provided in
secured creditors website www.tmb.in.

Place:Andheri West
Date: 31.07.2026
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Authorised Officer

Gopalraj.C (PA.N0.1046)

Tamilnad Mercantile Bank Limited
For Andheri West Branch

Andheri West Branch.

Unit No.25,26827, Laxmi Plaza, Tm‘-ﬂ
Laxmi Industrial Estate, New Link Road, 9..1.. Lz

Andheri West, Mumbai - 400053.
E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260

CIN : L65110TN1921PLC001908
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APPENDIX IV-A [See proviso to rule 8(6)]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with proviso to Rule 8(6) and 9(1) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrowers
Mr .Sudheer Kumar Gupta and Ms Babita Gupta W/o Sudheer Kumar Gupta that
the below described immovable properties mortgaged/charged to the Secured Creditor,
the constructive possession of which has been taken by the Authorised Officer of
Tamilnad Mercantile Bank Limited, Andheri West Branch, (Secured Creditor), will be
sold on “As is where is”, “As is what is”, and “Whatever there is” on 25.08.2026,
for recovery of Rs. 1,22,69,428.14 (Rupees One Crore Twenty Two Lakhs Sixty
Nine Thousand Four Hundred Twenty Eight and Fourteen Paisa Only) as on
30.06.2026 due to Tamilnad Mercantile Bank Limited Andheri West Branch (Secured
Creditor) with subsequent interest and expenses. The Reserve Price will be ltem No
-1 Rs.66,00,000/- (Rupees Sixty Six Lakh Only) and the earnest money deposit
will be Rs.6,60,000/-(Rupees Six Lakh Sixty Thousand Only). And Item No -2
Rs.66,00,000/- (Rupees Sixty Six Lakh Only) and the earnest money deposit will
be Rs.6,60,000/-(Rupees Six Lakh Sixty Thousand Only).

Place of Auction :

Tamilnad Mercantile Bank
Andheri West Branch Unit No.25,26&27, Laxmi Plaza,
Laxmi Industrial Estate, New Link Road, Andheri West, Mumbai
E-mail: mumbai andherlwest@tmbank in
Ph: 022 26366240/26366260 Mobile N0.9870989198
Date and Time of Auction Sale : 25.08.2026 at 3.00 PM.
Description of property:
Item No-1- On equitable mortgage of residential flat No.205 admeasuring Carpet Area
600 Sq.ft (Built up area 660 Sq.ft.) at 2nd Floor, B Wing, New Survey No. 12/9, 14,
15, 16, 17/1A, 17/1B (Old Survey No.11/9,13,14,15,16/1A,16/1B) with Building Name
known as “Versatile Valley”, Behind Mauli Lake, Village-Nilje, Dombivli east, Tal.
Kalyan, Dist.Thane-421204 standing in the name of Mr.Sudheer Kumar Gupta & Mrs.
Babita Gupta,Boundaries North:Passage East: Wall South: Wall West: Falt No 206
Iltem No-2- On equitable mortgage of residential flat No.206 admeasuring Carpet
Area 600 Sq.ft (Built up area 660 sq.ft.) at 2nd Floor, B Wing, Survey No. 12/9, 14,
15,16, 17/1A, 17/1B (Old Survey No.11/9,13,14,15,16/1A,16/1B) with Building Name
known as “Versatile Valley”, Behind Mauli Lake, Village-Nilje, Dombivli east, Tal.
Kalyan, Dist.Thane-421204 standing in the name of Mr.Sudheer Kumar Gupta & Mrs.
Babita Gupta. Boundaries North: Passage East:Falt No 205 South:Wall West:Wall |

For detailed terms and conditions of the sale, please refer to the link provided in
secured creditors website www.tmb.in.
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Authorised Officer

Gopalraj.C (PA.N0.1046)

Tamilnad Mercantile Bank Limited
For Andheri West Branch

Place:Andheri West
Date: 31.07.2026

FORM A

PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ADANI GEMS EDUCATION INDIA PRIVATE LIMITED

. Name of Corporate Person ADANI GEMS EDUCATION INDIA PRIVATE LIMITED
| Date -:-{|r|rrr|:-:|ralh. n[Cr:m:ura‘E Parsan | 24 ":]“"EIZEE .
i .ﬁ.ull'r:nr". under which Corporaie I{n;,g;mcc al E..;]lm:n-nm b
Person is incomporated iregistersd
...-:q:-:mle 1:|E|—-'.;q' number | fmited za-unl::,
idanity number of Corporata Parsan
| Addrass of the ragisierad Ofice and [ The Enple Fi |rh| TnFloor Suren Raad, Ar'rl'lr-rl Ezal, .
Frincipal office (i any) rr-r-:“n:-rrn:tate Per.'a.'m Chakda Hn:n: Mumbsai, Maharashing, ndia, 400093
| |.|I,'.[Jr:|ﬁ-.l:|"| commencement date of 31.lI:I'F.III;I-Eﬁ
Carporases Pergon
1 Mame af:dreaa_ Ei'l:IH.i|.H|:|-:|H::R.'\., lé":apl'ﬂnen Mame: Yatin Sharma
rumiber and the registration numberof | Address: PPC 182, DLF Park Place. DLF Phasa 5,
e Liquitator Secior 54, Gurgaon 122008 {Harvana)
Process Specific E-Mail |D
| agesplvaligq@agmail.com
Telephape No: +91 8810162006
Regn, No: |BBNIPA-DIYIP-POI0082020-20217131
| AFA Validity uwplo: 30-06-2027
-:- | Last e for submission of claims | I0/082026
| Nalics is I'-Erﬂl::p ghean that ADANI GEMS EDUCATION INDIA PRIVATE LIMITED has LLFHIFP‘IIU.'-"J|
valurtary liquidation an July 31 2026
The siekehoiders of ADANI GEMS EDUCATION INDUL PFRIVATE LIMITED are hereby called upon 2o
submil pract of Beir claims, an or befara 30 Augest 2036, 1o 1he liqudalod at tha address merdaned |
agamstitem T
The fnanciel credtars shall submit their proof of claims by alectronic means crify. Al other stakshalders |
sy submit e proof of csaims Inperson, by post or by electronic means
Submisgion of fakse or miskeading proofs of claim shall sitract penalties.

| UA5498MH2025PTC243649

Sell- |

Yatin Sharma)

Date: E.ﬁ.hguat 3 Liquidator of ADAN| GEMS EDUCATION INDIA PRIVATE LIMITED|
Placa: Glﬂgam Regn. No.: IBBUIIPA-B0IP-P-02008/2020- 2[!21-".3112
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Andheri West, Mumbai - 400053.
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APPENDIX IV-A [See proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8(6) and 9(1) of the Security Interest (Enforcement)
Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s)
and Guarantor(s) that the below described immovable properties mortgaged/charged
to the Secured Creditor, the constructive possession of which has been taken by
the Authorised Officer of Tamilnad Mercantile Bank Limited, Andheri West Branch,
(Secured Creditor), will be sold on “As is where is”, “As is what is”, and “Whatever
there is” on 25.08.2026 for recovery of Rs. 67,11,441.21 (Rupees Sixty Seven
Lakhs Eleven Thousand Four Hundred forty One and Twenty One Paise Only) as
on 30.06.2026 due to Tamilnad Mercantile Bank Limited Andheri West Branch (Secured
Creditor) with subsequent interest and expenses from Mr.Pravin Chandrakant Lad
and Mrs.Preeti Pravin Lad. The Reserve Price will be Rs.48,90,000/- and the
earnest money deposit will be Rs.4,89,000/-.

I Place of Auction :

Tamilnad Mercantile Bank

Andheri West Branch Unit No.25,26&27, Laxmi Plaza,

Laxmi Industrial Estate, New Link Road, Andheri West, Mumbai
E-mail: mumbai andherlwest@tmbank in

Ph: 022 26366240/26366260 Mobile No.9870989198

Date and Time of Auction Sale : 25.08.2026 at 3.00 PM.
Description of property:

On equitable mortgage of Residential flat situated at Flat No.D-1 - 401, admeasuring
652 Sq.ft (As per agreement ) Carpet Area-630 sq.ft. 4thfloor, A Wing, "Sai Orchid
Project", Survey No.120, Hissa No.7A, Village Davadi, Taluka Kalyan, District
Thane, Pincode-421206 to be purchased in the name of Mr.Pravin Chandrakant Lad
and Mrs.Preeti Pravin Lad Boundaries: North: Matoshree East: Open Land/ Davadi
Village South: C1 & C2 Wing West:Entrance Road of Complex, Vishwakarma

For detailed terms and conditions of the sale, please refer to the link provided in
secured creditors website www.tmb.in. Authorised Officer
Place:Andheri West Gopalraj.C (PA.No.1046)
Date: 31.07.2026 Tamilnad Mercantile Bank Limited
ate: o1.07. For Andheri West Branch

- 400053.

ROYAL ORCHID HOTELS LIMITED

CiM: LSS101KA1SEEPLOR0T392
Registered Office: No.1, Golf Avenue, Adjoining KGA Golf Course,
Bangalore - 560 008. Phone; 080-41783000,
mail id:cosec@royalorchidhotels.com, website; www.rovalorchidhotels.com
NOTICE TO THE SHAREHOLDERS
SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER REQUESTS
OF PHYSICAL SHARES

rsuant to SEBI Circular No. SEBIHC/38/13/11(2)2026-MIRSD-PODIS
Y50 2026 dated January 30, 2026, all shareholders are hereby informed that
ASpecial Window is being opened for a period of one year from February
5, 2026 to February 04, 2027 to facilitate re-lodgement of transfer
quests of physical shares.

is facility is available for Transfer deeds lodged prior to April 01, 2018 and
hich were rejected, returned, or not atlended to due to deficiencies in
ecumeants! process/or otherwise,

igvestors who have missed the earlier deadiine of January 06, 2026 are
ouraged to take advantage of this opportunity by fumighing the necessary
cuments o the company's Registrar and Transfer Agent e, Integrated
Hegistry Management Services Private Limited, No. 30, Ramana
Hesidency, 4th Crass, Sampige Road, Malleswaram, Bangalore - 560003 and
e securities that are re-lodged for transfer (including those requests that are
ending with the listed Company/ RTA, as on date} shall be issued only in
gemat mode. Due process shall be followed for such transfer-cum-demat
rgquests

areholders are kindly requested 1o take note of the above instructions and

Ftaccordingly. For Royal Orchid Hotels Limited
Sdl.
te: 05.08.2026 Padmini V Krupanidhi

Hlace: Bangalore Company Secretary and Compliance Officer

ndheri West Branch.
nit No.25,268&27, Laxmi Plaza, Famiinad
Laxmi Industrial Estate, New Link Road, Bank Lid

Andheri West, Mumbai - 400053.
E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260

CIN : L65110TN1921PLC001908

APPENDIX IV-A [See proviso to rule 8(6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8(6) and 9(1) of the Security Interest (Enforcement)
Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s)
Mr.Ravi Ramniklal Kothari and Mrs.Rinku Ravi Kothari and Gurantors Mr.Deepak
Ramniklal Kothari and Mrs. Manisha Deepak Kothari that the below described
immovable properties mortgaged/charged to the Secured Creditor, the constructive
possession of which has been taken by the Authorised Officer of Tamilnad Mercantile
Bank Limited, Andheri West Branch, (Secured Creditor), will be sold “As is where
is”, “As is what is”, and “Whatever there is” on 25.08.2026, for recovery of Rs.
65,16,624.24 (Rupees Sixty Five Lakhs Sixteen Thousand Six Hundred Twenty
Four and Twenty Four Paisa Only) as on 30.06.2026 due to Tamilnad Mercantile
Bank Limited Andheri West Branch (Secured Creditor) with subsequent interest and
expenses. The Reserve Price will be Rs.63,36,000/-(Rupees Sixty Three Lakhs
Thirty Six Thousand only) and the earnest money deposit will be Rs.6,33,600/-
(Rupees Six Lakh Thirty Three Thousand Six hundred only).

Place of Auction :

Tamilnad Mercantile Bank

Andheri West Branch Unit No.25,26&27, Laxmi Plaza,

Laxmi Industrial Estate, New Link Road, Andheri West, Mumbai
E-mail: mumbai andherlwest@tmbank in

Ph: 022 26366240/26366260 Mobile No.9870989198

Date and Time of Auction Sale : 25.08.2026 at 3.00 PM.
Description of property:

On equitable mortgage of residential flat admeasuring carpet area 600 Sq.Ft (Built
up area 660 Sq.Ft) situated at Flat no.105,1st Floor, B Wing, constructed on land
bearing Old Survey No. 11, Hissa no. 9, old survey no.13,14,15,16 Hissa No.1A &
1B & New Survey No.12 Hissa no. 9, New Survey no. 14,15,16,17 Hissa No.1A &
1B, Building Name known as “Versatile Valley”, Behind Mauli Lake, Ganesh Mandir,
Kalyan — Shill Road, Village-Nilje, Dombivli East, Tal.Kalyan, Dist. Thane — 421 204
standing in the name of Mr.Ravi Ramniklal Kothari & Mrs. Rinku Ravi Kothari.
Boundaries: North: Chawl, Proposed Road East: Chawl, Proposed Road South
C&D Building of Same Complex West: Mauli Talao/Nilaje Lake.
For detailed terms and conditions of the sale, please refer to the link provided in
secured creditors website www.tmb.in. Authorised Officer

Place:Andheri W Gopalraj.C (PA.No.1046)
Daat?: 31?(()17;326 est Tamilnad Mercantile Bank Limited

For Andheri West Branch
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K K SILK MILLS LIMITED
CIN: L17120MH1991PLC063074
Reg off: 314, Kewal Industrial Estate, S. B. Road, Lower Parel (W), Mumbai-400013
Tel: 022-4970 8920/4979 1298 Email: investergrievance @kksilkmills.com/cs@kksilkmills.com
Website: www.kksilkmills.com

Notice to Shareholders with respect to 34" Annual General Meeting

NOTICE is hereby given that the 34 Annual General Meeting (“AGM”) of KK SILK MILLS LIMITED
(“the Company’) will be held on Thursday, August 27%, 2026 at 01.00 P.M. (IST) through Video
Conferencing ("VC”) or other Audio Visual Means (“OAVM”), to transact the business set out in the
Notice of the AGM which will be circulated for convening the AGM. This is in compliance with the
applicable provisions of Companies Act, 2013, and rules made thereunder, read with General Circular
dated May 5, 2020 read with General Circular dated April 8, 2020, April 13, 2020, May 05,2020, and
subsequent circulars issued in this regard, the latest being dated September 22, 2025 (collectively
referred to as ‘MCA Circulars’).

The instructions for joining the AGM are being provided in the Notice of the AGM and attendance of
the Shareholders attending the AGM through VC/ OAVM will be counted for the purpose of reckoning
the quorum under Section 103 of the Companies Act, 2013.

The Notice of the AGM along with the Annual Report for the financial year 2025-26 has been sent
only by electronic mode to those Shareholders whose email addresses are registered with the
Company/ Depository Participants in accordance with the aforesaid MCA circulars and Regulation 36
of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 and relevant provisions
of the Companies Act, 2013 on 3 August, 2026. The Company has also sent a letter providing a
weblink including the exact path where complete details of the Annual Report and AGM Notice are
available to the shareholders who have not registered their email ids. The Notice of the AGM and
Annual Report is also available on the website of the Company at www.kksilkmills.com and websites
of BSE Limited i.e. at www.bseindia.com respectively and also on the website of National Depositories
Services Limited (NSDL) https://www.evoting.nsdl.com.

Further in compliance with the provisions of section 91 of the Companies Act, 2013 read with rules
made thereunder and Regulation 42 of the SEBI (LODR) Regulations, 2015, the Register of Members
and Share Transfer Books of the Company shall remain closed from Wednesday, August 19% 2026
to Thursday, August 27, 2026 (both days inclusive) for the purpose of AGM.

Members holding shares in physical form and who have not registered their email ids/bank account
details, are requested to visit https://web.in.mpms.mufg.com/helpdesk/Service_Request.html portal
of MUFG Intime India Private Limited (formally known as Link Intime India Pvt Ltd.), Registrar &
Share Transfer Agent of the Company and register their email ids/bank account details, in order
to receive a copy of AGM notice, Annual Report and login details for remote voting/e-voting
through email and those who holding shares in demat form are requested to contact their
respective Depository Participant (DP) for the aforesaid purpose and follow the process advised
by DP.

The Company is pleased to provide the facility of e-voting to its Shareholders, to enable them to
cast their votes on the resolutions proposed to be passed at the AGM by electronic means, using
remote e-voting system (e-voting from e place other than venue of the AGM) as well as e-voting
during ‘the proceeding of the AGM (collectively referred as “e-voting”). The Company has engaged
the services of National Securities Depository Limited, for providing the e-voting facility to the
Shareholders. The instructions for e-voting are provided in the Notice of the AGM.

Updation of PAN, KYC, Bank account and other details — In compliance of SEBI Master Circular
dated 06.02.2026, and other SEBI Circulars, the Company shall pay dividend only in electronic
form and upon folio being KYC Compliant. Shareholders holding shares of the Company in
physical form are requested to update their PAN, KYC, Bank account details, specimen signature
and Nomination details. Members holding shares of the Company in physical form are requested
to go through the requirements hosted on the website of the Company www.kksilkmills.com
furnish the requisite details. Shareholders holding shares in demat form are requested to update
their electronic bank mandate with the DP.

Instructions for Remote E-voting and E-voting during the AGM:

Pursuant to Section 108 of the Companies Act, 2013 read with Rule 20 of the Companies
(Management and Administration) Rules, 2014, as amended, and Regulation 44 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015, the Company is pleased
to provide its Members facility to cast their votes electronically on all the resolutions set forth in the
Notice of 34" AGM using electronic voting system of National Depositories Services Limited (NSDL)

The members are informed that:

a) The business set forth in the Notice of the 34" AGM may be transacted through voting by
electronic means;

b) A person whose name is recorded in the Register of Members or in the Register of Beneficial
Owners maintained by the Depositories as on the cut-off date i.e. Wesnesday,19" August,2026
only shall be entitled to avail the remote e-voting facility as well as e-voting at AGM;

¢) The remote e-voting through electronic means will commence on Monday, August 24", 2026
at 09.00 am (IST) and will end on Wednesday, August 26" , 2026 at 05.00 pm (IST). Voting
through remote e-voting will not be allowed beyond said date and time. E-voting shall also be
made available at the AGM and the members attending the meeting who have not cast their
vote through remote e-voting shall be able to vote at the AGM. Members who have voted
through remote e-voting may attend the AGM but shall not be entitled to cast their vote again
in the meeting. Once the vote on resolution is cast by the member, the member shall not be
allowed to change it subsequently.

d) Members who have acquired shares and become members of the Company after the dispatch
of Notice and Annual Report and who are eligible shareholders as on the cut-off date i.e.
Thursday, August 20", 2026, are requested to refer to the Notice of AGM for the process to
be adopted for obtaining the Login ID and password for casting vote. The instructions or
remote voting and e-voting at the AGM for shareholders holding share in dematerialized
mode, physical mode, and for shareholders who have not registered their email addresses
has been provided in the Notice convening the AGM. Instructions for attending the AGM
through VC/OAVM are also provided in the Notice of AGM.

e) The Board of Directors has appointed Mayank Arora & Co., Practicing Company Secretary
(COP. 13609) as the Scrutinizer conducting voting process in a fair and transparent manner.

By order of the Board,

For KK SILK MILLS LIMITED
Sd/-

Manish Kantilal Shah
Managing Director
DIN:00040966

Place: Mumbai
Date: 05.08.2026

Andheri West Branch.

Unit No.25,26&27, Laxmi Plaza,

Laxmi Industrial Estate, New Link Road,
Andheri West, Mumbai - 400053.
E-mail: mumbaiandheriwest@tmbank.in
Ph: 022 26366240/26366260

CIN : L65110TN1921PLC001908
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APPENDIX IV-A [See proviso to rule 8(6)]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notice for sale of Inmovable Assets under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8(6) and 9(1) of the Security Interest
(Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s)
and Guarantor(s) that the below described immovable properties mortgaged/
charged to the Secured Creditor, the constructive possession of which has been
taken by the Authorised Officer of Tamilnad Mercantile Bank Limited, Andheri
West Branch, (Secured Creditor), will be sold on “As is where is”, “As is what
is”, and “Whatever there is” on 25.08.2026, for recovery of Rs. 63,76,120.42
(Rupees Sixty Three Lakh Seventy Six Thousand One Hundred Twenty and
Forty Two Paisa Only) as on 30.06.2026 due to Tamilnad Mercantile Bank Limited
Andheri West Branch (Secured Creditor) with subsequent interest and expenses
from Mr.Mohmmed Najim Deen Mohmmed Shaikh and Mrs. Rahisulneesa
Mohmmed Najim Shaikh. The Reserve Price will be Rs.63,36,000/- (Rupees Sixty
Three Lakh Thirty Six Thousand Only) and the earnest money deposit will
be Rs.6,33,600/-(Rupees Six Lakh Thirty Three Thousand Six Hundred Only).

Place of Auction :

Tamilnad Mercantile Bank
Andheri West Branch Unit No.25,26&27, Laxmi Plaza,
Laxmi Industrial Estate, New Link Road, Andheri West, Mumbai
E-mail: mumbai andherlwest@tmbank in
Ph: 022 26366240/26366260 Mobile N0.9870989198
Date and Time of Auction Sale : 25.08.2026 at 3.00 PM.
Description of property:
On equitable mortgage of residential flat admeasuring carpet area 600 Sq.Ft
(Built up area 660 Sq.Ft) situated at Flat no. 505, 5th Floor, B Wing, New Survey
No.12/9,14,15,16,17/1A,17/1B (Old Survey No. 11, Hissa No.9 & OId Survey
No.13,14,15,16 Hissa No.1A & 1B),Versatile Valley, Behind Mauli Lake, Village-
Nilije, Dombivli East, Tal.Kalyan, Thane District — 421204. Standing in the name of
Mr.Mohmmed Najim Deen Mohmmed Shaikh & Mrs. Rahisulneesa Mohmmed Najim
Shaikh. Boundaries: North: Passage East: Wall South: Wall West: Flat No 506

For detailed terms and conditions of the sale, please refer to the link provided in
secured creditors website www.tmb.in.
Place:Andheri West

Date: 31.07.2026

- 400053.

Authorised Officer

Gopalraj.C (PA.N0.1046)

Tamilnad Mercantile Bank Limited
For Andheri West Branch

PUBLIC NOTICE
{Under Section 102 of the Insolvency and Bankruptcy Code, Z015)

FOR THE ATTENTION OF THE CREDITORS OF MR, UDAY BHOSALE

PERSONAL GUARANTOR OF M/5 SIDDHARTH WORLD TRADE PRIVATE LIMITED

Molice & herehy given that on an application uwxder Section 95 of 1BC, fiked by Small
Industries Developmant Bank of India in C.F [IB) ko, 338/ME/2025, the Hon'hle
National Company Law Tribunal, Mumbal Benchl kas orderad the commeancement of the
Insadvency Resolutngs Prosess of M Liday Bhosade wide s ooder dated 24068 2036,

Tha creditors of Mr. Uday Bhosale are hereby called upon to submit their claims in the

prescribed form with proof on or before 26,08 2026 1o the Resslution Professional at the
Addressermail nsenlioned against entry Nao, 7,

RELEVANT PARTICULARS
. Mr. Uday Bhosalo
e Sddiamh Wold Trade Private Lamitesd

1, | Name of Personal Debtor
2| Name of Corporate Dettor of which
Debtor = the Personal Guaranior
3, | Permanent Residential Andress of
| tha Dabior

[ Vallankanny, Block 2. 18t Floor, Bairo,
Sarizonz, Goa — 403401
Ak Al- loshi Galk Madlage, Madilage Bl
Fothapur — 416208, Maharashta
&, | Date of Cormmencement of Irschenty | 24062026
Resohtion Process under the Code
5. | Mame and regstration number af the
| Insobency professional acting as the
Fesnhgon Professioanal of §he Debioe

[ I'u'l..-'s. F‘I;:.‘:.‘l:-: .Rt_':‘:rl'.l!:.ll-l:ill W;ﬁrlﬁ.hﬁlﬁﬂlﬁ
Linited
Ragistration ho,
IBEIPE-OT53,/8PA-3,/20E3-24,/ 50063
B, | Errail of the AR, a8 regstered with | Emait mo@elficasing.com
the Board
+ | hkiess and & il o be used for
corespondence with the Resalution
Profeqaional
g | Last -:Ia‘.la fu:-r SUDMSSION of claims
&, | Relevant Forms

PIRP_HP_ERPPLEwMcaxindE.com

Addressc. Unit Mo -14, Fest Floce, shwar Cotony,
Bhamasiah Marg, I-'iﬂl'n.ﬂn Wihar, Defi 1100008
EE-.I:'\S..-!UEE

TI 1= |.L'-H||'| i 1o E_‘:-r,' i il.'l Fr-||r|.| .Fi

The Relewant, Fom can be downleaded from

| IH'II wehsdle

e = e =y

The crediors shall subrmit claims with rh-:l RP by sending detarts of the claims by way L.'

elactronic communication or through courier, speed post or regstared letber,
Subrmission of false or msheading claim shall attract penaiies

Efficax Hesolution Professionals Private Limited {Corporate 1F)

Resoiution Professaonal

Im the matiar of Insolvency Resciution Frocess of Mr. Uday Bhosale

Rogistration Mo, [BEL/IPE-OLGES IPA-3/2023-2024,/50063

Bddross: 3656,G, Gali No &, Marang Colory, Tri Magar,

Dt - 05, 08,2026 A
Mear Rose Ganden, New Delhi- 110035

Plage - Mumbai

who have issued unmodified review report.

Place : Mumbai
Date : August 3, 2026

(X in Lakhs)
i Quarter ended Year ended
Sr. . 30 June 31 March 30 June 31 March

No. Particulars 2026 2026 2025 2026
| Unaudited Audited Unaudited Audited
1 |Total Income from Operations 6,127.23 5,779.96| 5,340.53| 23,115.75
2 |Net Profit / (Loss) for the period
(before exceptional items and tax) (1,517.91)| (3,150.86)| (1,406.54)| (9,468.02)
3 [Net Profit / (Loss) for the period before tax
(after exceptional items) (1,517.91)| (2,776.73)| (1,406.54)| (9,613.12)
4 | Net Profit / (Loss) for the period after tax
(after exceptional items) (1,517.91)| (2,776.73)| (1,406.54)| (9,613.12)
5 [Total Comprehensive Income / (Loss) for the period (1,523.86)| (2,714.88)| (1,416.30)| (9,636.94)
6 [Equity Share Capital 1,518.76 1,518.76| 1,309.75 1,518.76
7 |Reserves (excluding Revaluation Reserve) as
shown in the Balance Sheet of previous year N.A. N.A. N.A.| (16,794.97)
8 [Earnings Per Share (of Rs 10/- each)
1. Basic: (9.99) (18.28) (10.74) (66.64)
2. Diluted: (9.99) (18.28) (10.74) (66.64)
Notes:

1. The above results have been reviewed by the Audit Committee and approved by the Board of Directors at its meetings held
on August 3, 2026. These financial results have been subject to limited review by the statutory auditors of the Company

2. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation
33 of the SEBI (Listing Obligations and Other Disclosure Requirements) Regulations, 2015. The full format of the quarterly
financial results are available on the websites of the concerned Stock Exchanges at www.bseindia.com and www.nseindia.
com and also on the website of the Company at www.kaya.in.

4. Figures for the previous quarter has been regrouped and rearranged wherever necessary.

Registered Office address —

KAYA LIMITED

Regd. Office: 23/C, Mahal Industrial Estate. Mahakali Caves Road,
Near Paperbox Lane, Andheri (East), Mumbai — 400093
CIN: LBS190MH2003PLC139763 Website : www.kaya.in

For and on behalf of the Board
Sd/-

Harsh Mariwala

Chairman & Managing Director

PUBLIC NOTICE
[Under Section 102 of the Insolvency and Bankniplcy Code, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MR. RAVI BANARASILAL KAPOOR

PERSONAL GUARANTOR OF M/5 RENEX INDUSTRIES PRIVATE LIMITED

Motice is heraby given that on anapplication under Section 94 of 1B, filed by the Persanal
Gisgrantor himself in GF, (18] MO, B58/MB/ 2025, the Hon'bile National Campany Lanw
Trsbunal, Mumbai Bench - | has ordered the commencement of the Insolvency Resolution
Procecs of Mr. Revi Banarasilal Kapoorwide isonder dated (63.08.2026.

The craditors of Mr, Ravl Banarasils| Kapoar ane iereby called upon o submib their claims
im the prescribed form with proof on or before 26-08-2026 o the Resoluton Professional
atthe address/emall mentioned againstentry Mo, 7.,

RELEVANT PARTICULARS
ir. Ravl Banarasilal Kapaor
M2 Henex industies Prsate Linrded

1. | Name of Parsonal Debtor
2| Name of Corpoiate Detilor of which
| Debior is e Personal Guarantor
3| Pemrnanent Regidential Aodress of
Eve Dexbioe

. TG, Harkkesar Tosess CHEL, Evershing MNagan,
Mear 5B Bank, Mafad West, Mumbai 200054

4 | Date of Commencament of Irﬁ'.-lwm'g. 03082026
| Resolution Procass under the Code |
5. Mama ard nzgstab-:-r. mumbar of the | Rakesh Kumar Jirdal
Inscivency professions) acting &s the. | Feplstration bo.

Resakibion Pressional of the Dabior

& | E-nall of the AP, as registenad with

e Bosand

Ak ard el o e gsed

compspondenie with the Resolustion
| Professional

g | Last dae for submssion of daims
g, | Relevant Forms

|BEL B 005 PN LA 0T - 200 S/ 13063
Emai iprakash, jmdaiifgnel.com

[ [|.r|;|_r|:n_1I;|;5:'jirr:_,‘.1||h3-H_H'ﬁ|;;_1|-;r||_:||.§|,|;|;||r|

Address; Uit o 14, Frst Fioor, [shwar Ciolomy,

Ehama Shah Marng, Mew Dalbd - 110009
2E06 2026

| The claim & to be fled in Fom B
The Redesant Fonm Gan be dossnikaadad fom
the IERI webaile,

=d

The sraditors shall submit claims with the BP D s2nding dataiss of the claims E:.I HEY of
elecironic chmmunicaton ar Ihrogh couries, Speed post arregesstered fetier
Subrmission of false or msleading claim shiall atiract penakies.

Date - 05.08.2026 S0k
Place - Mumbal Rakesh Kumar Jindal
Resolution Prolesaional

In the matter of Insolvency Resolution Process of

Mr. Ravi Banaraslial Kapeor (PG of €0 Renex Industries Private Limited)
Registration Mo, IBEL IPA-OD2/IP-NOL 1482002000/ 13963
Carrespondense Address: Uni I".Ir_l 14, Firs1 Flaor, Ishasr Colary,
Bhamashah Marg, Mew Delhi - 110009

Reglstarad Addregs: D-203, Twin Hallmark, Sector 194,

Kaparkhairenae, Mavi Mumbsail, Maharashira-2007 s

Contact Mo, 9580484525

RECOVERY OFFICER
AMAHARASHTRA CO-OPRATIVES SOCIETIES ACT 1960, Act 156, Rule 1961, Rule 107.

C\O THE SHIVKRUPA SAHAKARI PATPEDHI LTD ,03 M.U.CHAMBERS, 1ST FLOOR ,
OPP. ANUPAM CINEMA ,GOREGAON (E), MUMBAI 400 065 PH.NO. 9322791458.

FORM ‘7’
[ See sub-rule (11)(d-1) of rule 107]
Possession Notice For Inmovable Property

Whereas the undersigned being the Recovery officer of the SHIVKRUPA SAHAKARI
PATPEDHI LTD MUMBAI under the Maharashtra Co-operative Societies rules,1961 issue
a demand notice date 30.12.2022 calling upon the judgment debtor MR. KASHIRAM
CHAGANIJI PURIHOT, MR. PRAKASH SUJANARAM PRAJAPAT, MR. SUNIL OMPRAKASH
DULGAJ, MR. KAMLESH PRATAPJI SUTHAR to repay the amount mentioned in the notice
being Rs. 5,17,958/- (Rupees Five lakh seventeen thousand nine hundred fifty eight
Only) with date of receipt of the said notice and the judgment debtor having failed to
repay amount, the undersigned has issue a notice for attachment date 20.01.2023 And

attached the property describe herein below.

The judgment debtor having failed to repay the amount, notice is hereby given to the
property described herein below in exercise of powers conferred on him/her under rule
107 [11(d-1)] of the Maharashtra Co-operative Societies Rules, 1961 on this 04t Day of
Augest of the year 2026.

The judgment debtorin particulars and the publicin general is hereby cautioned not to deal
withthepropertyandanydealingswiththepropertywillbesubjecttothechargeoftheRecover
Officer, SHIVKRUPA SAHAKARI PATPEDHI LTD., MUMBAI for an amount Rs. 5,17,958/-
(Rupees Five lakh seventeen thousand nine hundred fifty eight Only) and interest

thereon.

Description of the Immovable Property
Room No. A/407, Shiv Ashirwad Apartment, Near Saraswati School, Sainath Nagar, Tulinj
Road, Nalasopara(E), Tal -Vasai, Dist. Palghar 401 209.

MR. SANJAY H. BORADE

REOVERY OFFICER

(Rule 107 of Maharashtra Co Op Soc.
Act 1960 Rule 1961)

Date : 04/08/2026
Place : MUMBAI

PUBLIC NOTICE
(Under Section 102 of the Insohiency and Bankriptcy Code, 2018)

FOR THE ATTENTION OF THE CREDITORS OF MR. SAMIR SHABBIR KAPADIA

PERSONAL GUARANTOR OF M/S RENEX INDUSTRIES PRIVATE LIMITED

Peotice 8 hereby goeen That on anapplication undes Section 84 of 1B, Tiled by the Pereonal
Guarantor himself in GR (IB] MO, S59/ME 2026, the Hon'ole National Company Liaw
Tribunal, Mumial Bench - | has ordered the commencament of the Insclvency Resolution
Procagsof Mr. Samir Shabbir Kapadia vide 1S ordes dated 03,08, 3026

Tha creditors of Mr. Samir Skabbir Kapadia are heraby called upon W submit their ciaims
inthe prescribed form with proof on or before 26-08-2026 1o the Resoluten Professional
al the address/emall mentioned againstentry Mo, 7,

RELEVANT PARTICULARS
Mr.Sami Shabbir Hma:lla
| M/s Renax Industries Frvate Lirnsed

| Marma of Parsonal Debior
tvarie of Corporate Debtor of which
| Debiee s the Personal Guaranioe
3. | Permanent Residental Address of
the Dalbior
4. | Date of Cornmencamernt of Irsohency |
| Pesahdion Process under the Code
B Pearme ard F.Eilbtrlt-:lr- number of the
insofvency professional ading as tha
Resaksion E"I'-EFE‘EEJI::"E" of the Dabior
6. | E-mall of the AP, as registered with.
the Board
7 | Adness and ermail o be used Tor
cormespondence with (e Resalution
ﬁlﬁ,ﬁl_‘r‘.‘_ll
Last darte for subrmission of daims
4. | Relevant Forms

o b o

5O Link Averiue, O Link Roed, Opp. Greens
ﬁ‘r‘-ﬁlﬁun_—\r'll |'|.1F.|F||I '-'L'-H-I Pl ﬂ-l.'.l:I-.".I-['ba'-'l-
DI0B2076

| Rakesh Kurnar fndal

Riegistration ho.
IBELPA-DOZ AP DA 148, 2021 2022/ 13063
Email : [prakash jndal@grail com

| iJ"r||_||;|.';-|F-|F:=.:.r“.;i|;:‘i’;l.?i'i'l:l‘:'l'f-;wx:nlﬁa £
Scidresss Linil Moy 14, Frsd Floce, |shwer Colomy,
| Bhoma Shah Marg, Mew Dalhi - 110003
2B08-2026
The claim s to be féed in Form B
The Ralkvant Farm can be downicaded from
the IBB| website,

-

The creditors shall subrmit claims with tha RP by sending details of the claims by way of

edectronie communicaton or throughcoures, speed past or regsterad letbes
Submisaion of false or maleading clalim shalbattract penaties.

Date - 05.08.2026 50

Place - Mumbal Rakesh Humar lindal

Resolution Professional

In the matter of Insolvency Resolution Process of

Mr. Samir Shabbir Kapadia (PG of CD Renex Indastries Private Limited)

Registration Mo, IBBIPAOL2/IP-NOL148, 2021 2023 /13963

Corraspondende Address: Uit Mo, 14, First Flaor, shwar Colany,

Bhamashah Marg, New Delhi - 1200049

Registared Addsess: 0-202, Twin Hallmark, Sector 104,

Kaparkhairens, Navi Mumbas, Mahasashtra-30000a

Contact No, 8580454525

PUBLIC NOTICE
[Under Section 102 of the Insolvency and Bankruptcy Code, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
KAVITA KISHORE RANAWARE,

PERSDMNAL GUARANTOR TO THE CORPORATE DEBTOR
PRAGATI HYDROCAREON ENGINEERING PRIVATE LIMITED

: RELEVANT FAH“ELILAHS
1 | Mame of Pamsonal Guamnior (PG of Mrs, Kavita Kishore Ranaware
the Corporate Detatorn, who is e surety
in a contract of puaranes o Pragat;
Hydroocarbon Engineanng Pivate Limited
| Address of the Residenca of the PG

[

| 1204, 121 Floor, Majestica Lodha, Case
Favale, Saket Balkum Road, Balkum Padsa

| Mo, 3, Thane Wiest, Mafarashing - 400 Bl
Heev'Ele BCLT Muirrisal Adrminted e
Irsoirncy Resnkfion Prooess agairs Kaaa
Forshone Faravart, Peesoral Guarsanion of
Pragiati Hydrocarbon Enginesnng Privaie
Limiged wide order dated 03082026 B

| CPIBY/562/ME/ 2026
03.08.2026

3. | Demis of Order of Adudicatng
Authgity

4. | Date of commencement of Insahency
Fesolution Procass in respect of FG

| under 1BC, 2016 |
5. | Mama and rt-glstfahnr. niurmiber of the Dipti Narayan Mundra
Resnkition Professional Regstration No

| IEBL PR P O2BAS 02300 A 366
DES House, 31, Fiooedi 2, Plol-3] Mardssn
RFaadd, Bombisy Gemkhara, Fort, Murmibai City,
Wahamshira, 400001

Email - ip.diptizgmad.com

DES House, 31, FoorG-2, Floi-31 Marzban
Road. Bombay Gymbkhana, Fort, Mumibai City,

[ Ackiress ared &mail af 1he Fesalution
professional, as regstered with the
Boand

=2

7 | Aridness and e4mail o ba used for
commaspondence with the Resolution

professional Mahamashira, 400001
Ermail- pglpmuntrg:mnmn
_3'_ |..=|st|:|=|15~1’|5r 35.|.i:_".1_1'|'55.|r.|r. of clesma 2&.1]32029
. | Felevant Forms are svalable at WMt ik ©

R hbigosnSergTame dosninacds

Motice |s I"IEr'E'L'I!.' gj'ﬂ‘ll'l that 2 Mational El:ll'l':;ﬂ"“!r Law Tribunal, Mumbal Banch has ordered
the cammancement of ancinssivency resolution process of Kavitn Hishone Ranaware on
03,08, 2026,

Thae Craditors of  Rawvila Kishare Banaware are hereby called upon (o submil thelr claims

with proof on or bafoes 25 082026 to the resolution peofessional &t the address meantioned
apaingi entry Mo, T

All crediors may submit the clams with Flf'l:ll:lf In parson, by ost ar by elestromc means.

Sabmission of false or miskeadmg praots of Claim shall Biract penalies, =,d

Date: 06-08-2025 Ddptl Narayan Mundra

Place: Mumbal Rezolution Professional of

Mrs. Kavita Kishore Ranaware (Personal Guarantor)

IEBE/ 1P 00 SIP-F 02BAS,2023-2024, 14366

(AFRA valid Up to 31-12-2026)

IEBI Ragistered Addresd: DES House, 31, Flaar-G-2, Plot-31 Marzhan Road,

Bombay Gymkhana, Fort, Mumbisi City, Maharashtra, $00001

epaper.financiaiexpress.mn‘.

Email; pg ipdiptigmeil.com
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Plot No. 379, S.V.Road, near Shatabdi
Hospital, Kandivali (West), Mumbai-
400067 & holding Share Certificate No.
41, Distinctive Nos. 401 To 410 which
has been reported lost/misplaced.

If anyone having any claim/objection
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nr PM.G.P Colony, Mankhurd, CTS No
01 (PT), Sr.No 138(PT) of village
Mankhurd, Mumbai - 43.

Date of RFP

03rd August 2026.
Last Date of Proposal
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